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OFFLCE OF 'I_'H'E_PRINCl'P,AL DIS_TRl;C_T & SESSIONS JUDGEjI_Os) DELHI

O R D 'E R

In supersession of earlier orders, the following Committees are hereby re-constituted for Tis Hazari
Court, Delhi with immediate effect-

CQMMI_T'I‘EES COIJRTLCOMQLQEX (
S.No. Name of the Committee Name ofJudicinl Officer Designation

I l Protocol &Reception Committee for l}.Rgjeslt Kurnar Goelfl 7 7 7 M Chair-plcrson
Visiting Hon‘ ble Judges. 1'15"“ -l"dSQC°mm-C°“'t*0?_(C°""a1) 1

.Si1 Sh C M
is‘§triclaillt!lJge<la£l1(EIenn-al) _ Member

Administrative Civil.Tudge(Central) ; Member
‘ dministrative Civil Judge (West) it Member
s. If-IellyFurKaur,l C W C 7 Member
c (Mahila comyos (Yf/est) C _ _

Is. Sayesha Chadha, JMFC-08 (Central) \ Member ‘

2 l Committee regarding Entry Pass System in 311- Na"°°“ Kumar Kashyap C C
( Tis Hazari Courts. ‘Judge Family Court-02 (Centrgl) hairperson

l & "Sh. Harjeet Singh Jaspal, j Member
Committee regarding Security, vehicles Q51 (FTSC) (RC)_lC°“'m|) _ 1 J _

i Ptflking and "am i$511=$ in & Wmd THC Administrative Civil Jud (Central) Member
:,Adn1ini§trative Civil Judge (West) _ Member

l b\ssistantCommissionerofPolice C 7 Member 7
\ ;_(Subzi Mandi) (7 f t

President./Secretary 1 Member l
1 V _ _ DelhiBarAs§ociation,THC_ 5 _
i 3 Committee to'look after the working ofDe-7 Sh. Vineet Kumar, AS]-02 (West) 7 7‘ Chairperson
I Stress Room at Tis Hazari Court Complex. * * e i it ~ " 1 —
C - Sh. Sunil Kumar Sharma Member

District Judge-04 (Wat) 1 C 1
‘Administrative Civil Judge (Central) Member

7 y H 7 _ __ ‘idministrative Civil Judge (West) 7 Member

4 iii§g‘l?;“£?l‘?$fi2‘ii3Zltfiitrmfiiilts C C C. - 4 ‘for condemnation of the articles by the J Pom) 0 ,
board ofcondcmnation, 'Iis I-lnzari Court h_ Sachin Sand! District Judgé,(Ce[.m.a|) ‘ Member ~

‘ dministrative Civil_Judge (Central) ll/I°mb°"
__W _( _ dministretiye Civil Judge (tvg) C 7 g Member j l

5 H h. Ajay Pandey, Chairperson ‘
‘ Smdy Circle J (Comm, Court)-10 (Centrztl) __ _ ( _
‘ -rs Hazafi com Delhi. h. Satyabrata Panda, ASJ (SFTC)-01 (West) l Member

11. A1-vind Emit, District Judge-05W(West) Member '
eSeeretary, DLSA (Central) (Member
e Secretary, DLSA (West) \ Member

dminis'n'ative Civil Judge (Central) if ‘ Member l
dministrative Civil Judge (West) C Member



\

I

6 Committee to assess and improvernent for ’ mar‘ chairpers°n
aesthetics ofFoot-Over Bridge ofTis ‘strict Judge’ C9mm'C°'i'§'" (CemmD<— W 1 7Hum Court h. Vineet Kumar, A7SJ-02 (Wat) 7 7 Member

Sh. Dharmender Singh, District Judge-01 (Wat) Member
V dniinistrative Civil lodge (Central) C Member

I ii it h Mukesh Kit ii

,____ __ 7 _ ___ dministrative Civil Judge (West) C 7 _, Member
However, the correspondence with the Hon'bie High Court will be done only through the undersigned

J2,/it,CwJ‘$
(ANJU BAJAJ CHANDNA)

' Principal District ~& Sessions Judge (1-IQs)
' 07 Delhi

No. L-fl£Lfff9_"' bio /F.1(3)/Gaz/2026 Dated l 5 MM 2-Q25 l
_C_o_py_fonvardecl for information & necessgify actionto : +
The Registrar Genera], Hon'ble High Court ofDelhi, New Delhi.
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The Officers concemed.

Sh. Naresh KumarMalhotra, DJ (CC) (South), Saket, New Delhi.
Sh. Virender Singh, PO-LC (RACC), New Delhi.
Sh. Abhay Chaudhnry, JMFC-09 (Shahdara), KKD, Delhi.

The Website Committee (Englishll-lindi), Tis Hazari Courts, Delhi.
I0. The R&l Branch (Central) for uploading on LAYERS.

The Principal District &. Sessions Judge. all court Complexes, Delhi/New Delhi! Rouse Avenue, Delhi.

Sh. Mukesh Kumar Gupta, Pr. Judge, Family Court (N-W), Rohini Courts, Delhi.

e AOL!)/Branch In-Charge, all branches of‘Central District, Tis Hazari Courts, Delhi.

\M,La.oc¢11»g§
Principal District & Sessions Judge (HQs)

Delhi


